STATEMENT SHOWING THE INFORMATION WITH REGARD TO CASES PENDING AGAINST M.Ps. AND M.L.As. (INCLUDING FORMER & SITTING) IN THE STATE

OF ANDHRA PRADESH IN THE COURT OF SPECIAL COURT FOR TRIAL OF CRIMINAL CASES RELATING TO ELECTED M.Ps. AND M.L.As., VIJAYAWADA, AS ON

31.01.2026
i Date of Stay if Expected
cos Date and e Date of i
Bl District Name of Court| Case No. Sittjagl Number of Gitdnce Ma.x It « filing Framing Present Status ar-1y by vine o'f
No. Former Alleged Punishment Charge- 5 Higher | completion
L F.LR. Charge y
sheet Court of Trial
1 2 3 4 5 6 7 8 9 10 1 12 13
Stay of all further
Impris;onment for preceadings: granfed. by
J.M.F.C., CC Former 01.02.2009, U/Sec188, ; Charges not| Honourable High Court in
L et I e 432018 | MP. |Cr.No.20/2009| 283 of IPC, | © Monts orfine | 30.08.2008 | “p oy ™ CRLP.No.627/2020 on | StAVed
or both
05.10.2020.
NBW is pending against A8.
For Trial. Stay of all further
- Imprisonment for proceedings granted by
2 | Ananthapuramu ;;;;Sﬂ 5 1}?2% 18 I\Sn'tit_'rf Cr21N(r)37325?g;07 U'{S?;'gss of 2 years or fine or | 31.10.2008 | 23.06.2014 | Honourable High Court in | Stayed
Y g- T T ' both CRL.P.No.2671/2018 on
12.03.2020.
For Trial. Stay of all further
o Imprisonment for proceedings granted by
3 | Ananthapuramu | ééF ;3: 52!%31 6 fﬂ'“L"f Cfsﬁf‘;é?%b? . Sel’;gSB | 2 years or fine or | 31.10.2008 | 23.06.2014 | Honourable High Court in Staved
YO, = o ' both CRL.P.N0.2667/2018 on y
12.03.2020.
o ; Imprisonment for
o -AJ.F.CM., Sitting Private U/Sec.500 of
4 Ananthapuramu_ QG- CC 2/2019 MP. Complaint PC. 2 yearls) 3}'1 fine or [ 12.02.2014 | 16.06.2023 For arguments. - 6 months
Interim Stay of all further
U/Sec.143, | Imprisonment for Proceedings granted by
5 | Ananthapuramu ,f;_l 2;}2%?:;} 07;(0323 l;/cl)rl-m,:r 2352?23252 341 riw 34 of| 6 months or fine |24.02.2023. Cr}?;gf:dmt Hon’ble High Court in Staved
P U IPC. or both ’ Crl.P.No. 7854/2023, dt, Y
10.10.2023
Sitting Stay of all further
JECM. cc MP. 11.04.2019, | U/Sec.323, | Imprisonment for Charges not proceedings granted by
6 Kadapa Kamalapuram. | 21/2020 | (Rajya Cr. 324, 506 riw | 7 years or fine or | 20.10.2020 fraivied Honourable High Courtin | Stayed
S Y8 | No.100/2019. | 34 of IPC. both ramed. | Grl.P.No. 3219/2022, dt
Seta) 28.04.2022




" el e ‘; Eaae % Date of E;";%L
[;_ District Name of Court| C ‘Z‘;e{} “hfg Framing | Present Status —*r;;;:‘-gn;‘m-
L R Alieged Charge- Charge i comp ,..:_ H
L . . d 4| shest K of Trial
i 2 3 £ 5 8 7 8 g i0 ii i2 i3
! Usee /77, ‘ Stay of all further
: E 323, 506, Imprisoriment for | Proceedings granted by
7 Guntur WAJCI. oo goppg| MLA- | 13.07.2011, | IPC,and | o0 ) or fine o |31.12.2018 | 21.10.2020 | Honourable High Court in | Stayed
Court, Tenali, (Present) | Cr. No.45/2011| Sec.125(A)
both Crl.P.No. 4973/2022, dt
ohECE Pt 12.07.2022
1951. o ’
S/s of A3 pending.
U/Sec.499, Simple Stay of all further
' IV A.C.MM, cC Sitting Private 500, 501, | Imprisonment for Charges not| proceedings granted by
& Ibne Vijayawada. 33/2018 M.L.A. Complaint  |502 r/w 34 of| 2 years or fine or 20.022018 framed. Honourable High Court in Sy
IPC. both CRL.R.C.N0.284/2021 on
28.04.2021.
U/Sec.143,
145, 188 )
- 12.04.2019 ! ' | Imprisonment for
: IV A.C.MM, cc Sitting ' 153-Ariw . upto &
9 Krishna Vijayawada, 27/2023 M.LA " 3%}2019 149 IPC & 5 year; o{L fine or | 18.05.2023 | 15.02.2024 Far arguments. months
' Sec 32 of AP °
Police Act.
U/Sec.143,
145, 188 2
- 11.04.2019 ' | Imprisonment for
) IV A.C.MM., cc Sitting " | 183-Arw : upto 6
10 Krishna Viayawada. | 28/2023 MLA o 32:5}2019 149 IPC & 5 yearz OotL fine or | 18.05.2023 | 15.02.2024 For arguments. forithie
' Sec.32 of AP
Police Act.
U/Sec.188,
-~ 24.03.2019, | 143 riw 149 | Imprisonment for
11 Krishna %.’2 'gﬁgg' 29/62(523 i:ttﬂng Cr. IPC & Sec | 6 months or fine | 18.05.2023 | 15.02.2024 For arguments. - ;%;?hz
jay ’ o No.276/2019 32 of AP or both
Police Act.
- U/Sec. 447, | Imprisonment for
; J.F.C.M. CcCc Sitting 17.11.2015 ’ -
: = 1
12 Krishna Keikakita 04/2025 MLA 112/2015 3?;, :fZI;gw Zyearsb ;L fine or | 17.06.2019 | 17.09.2025 Summons pending upto 1 year




o — Date of Date of Stay if Expected
Sl. - Split up : Offence Maximum filing . any by time of
No District |Name of Court Cats NG Main C:ase No. Nfu:-::o;r Alleged Punishment | Charge- IZ-:;mS Present Status Higher | completion
SN sheet g Court | of Trial
1 2 3 4 5 6 7 8 9 10 11 12 13
. CC No.69/2018 3
- (The Case against A:48 and A51 ’
Spl. Court for was Split up from CC 5 X B
Trial of Criminal N0.69/2018.and Numbered as
‘| Cases relating cC C.C.4/2023 on 22.02.2023. A1: UlSec.143, | Imprisonment NBW pending Split up
13 | Krishna to Elected 04/2023 | Gottipati Ravi Kumer, A2: Kakani - 341, 188 r/w | for 6 months or - - against A48 and | from CC
M.Ps. & Govardhana Reddy and A3; 149 cf IPC. | fine or both A51. 69/2018.
.4 MLAs, Poluboina Anil Kumar Yadaw,: -} —— g Y =
Vijayawada. Sitting- M.L.As. in Main Case, the
main case is Pending for
3 Arguments.)
CC No.11/2020
Spl. Court for (The Case against A:91 was
Trial of Criminal split up from CC No.11/2020 Pl -
Cases relating and Numbered as C.C.10/2023 ‘=4 | Imprisonment . Split up
t A91
14 Krishna to Elected 10’(,:2%23 on 15.05.2023. The Accused = 31539‘7210 ZW for 2 years or ngr;?arieesd NB\::' ;g:clj?:g from CC
M.Ps. & No.1is G.V.Harsha Kumar, fine or both 7 ’ 11/2020.
: . Sec.3 of
M.L.As., Former M.P. in Main Case, the J
. : . ; P.D.P.P Act.
Vijayawada. main case is pending for
Arguments.)
CC No.12/2020
S.pl. Cou['t for (Tf_18 Case against A:91 was UlSec.188,
Trial of Criminal Split up from CC No.12/2020 143 147 :
Cases relating and Numbered as C.C.11/2023 : » | Imprisonment inst A9 Split up
15 Krishna to Elected 1 12(323 on 15.05.2023. The Accused - 3?391'21(: réw for 2 years or ngr;?arrgne:d NB\:: sg:;?s; 2 from CC
M.Ps. & No.1 is G.V.Harsha Kumar, fine or both ’ ; 12/2020.
. : Sec.3 of
M.L.As., Former M.P. in Main Case, the
) . . b P.D.P.P Act.
| Vijayawada. _main case is pending for
. Arguments.) e
: CC 212019
Spl. Court for (Case against A3 is Split up
Trial of Criminal from CC 02/2019 and
Cases relating Numbered as CC 13/2023 on Imprisonment din Split up
16 Krishna to Elected — 16.05.2023. The Accused Na.2 | * - ieiee SO0 o for 2 years or Charges NBW:‘pen 9| from CcC
13/2023 wVn ekl - IPC not framed. against A3.
M.Ps. & was Former M.P by name L fine or both i e 2/2019.
MLAs., Nimmala Kristappa, The main
Vijayawada. case was pending for Cross of
DPIA 40\




- T . Date and Afianen EE E’}ft?_?& Date of
;;, District Name ot | case No. | " | Number of o e i it WP s Framing | Present Status
o Court Forme s Alleged Punishment harge- 2
FILR. . Charge
sheet >
1 2 : 3 4 5 6 7 8 9 10. 11 12 13
) ; 3 ' 4 imprisonment -\ For‘fuﬁher =
) VAJF.CM, CcC Sitting Private U/Sec.500 B examination-in- ‘ )
oy helvs Neliore. | 24/2020 | M.LA. | Complaint Lpic, | fordyears orf26.11.2019) 3082023 L pumcoiy - pueteT yeer
fine or both .
M.Ps are pending
e | Stay of all further -|=
: . proceedings
, e U/Sec.171-C, | Imprisonment granted by .
AJ.F.CM, C .03.2018.
18 Nellore Ka\zﬁ 1__1/(:2022 ;j;tﬁ"g 2i§;§?91 188 riw 34 of | for 6 months |22.05.2020 C?f;fne: dmt Honourable High | Stayed
o ’ IPC or fine or both " | Courtin Crl.P.No.
. 1258/2023, dt
16.02.2023
U/Sec.120-B,
VI Add! District 143,341, 435
Smsn; lPrgN 51349.;3 ff imprisonment
C : e , 9eC.4 0 .
19 | Prakasam Marig';'ur 012326 s;tﬂ”g 01152;2%?11' PDPP Act and |up to 10 years| 10.02.2016| 12.12.2025 |Summons Pending] -  |upto 1 year
Prakasaml e Sec. 7 (i) of [along with find|
District Criminal Law .
istrict. Amendament
Act, 1932,

——gTRY




STAGE OF THE CASES PENDING AGAINST M.Ps./ M.L.As. AS ON 31.01.2026

STAGE OF PROCEEDINGS

Sl Name of the Appearan L, .| Discharge ) Sec.313 ‘
i - § - ‘ - - “Total
No. District Pre Summons | ceof | UrNSMNg | Bxami | pogiong | Charges | ‘Trial | A'GU | NBWs/ | g | CrR.C. | Judg- | T
Cognizance 5 of Sureties | nation i N ments Bws Exami- ment
* | Accused Pending .
nation
1 |Ananthapuramu - - = - - N - - 1 _ 4 . . 5
2 |Kadapa A - - - - - - = “ 2 1 5 s 1
3 - |Guntur - - - - - = = = & 5 1 = = 1
4 |Krishna - 1 o i 2 - _ . 3 4 1 ) } 9
5 |Prakasam - 1 - - = - - = . . = - 1
6 |SPSR Nellore - = - a s 3 “ 1 . . 1 . . 2
TOTAL - 2 - - - - - 1 4 4 8 - - 19




